FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
NARAYANI PACKAGING PRIVATE LIMITED OPERATING
IN CORRUGATED PACKAGING INDUSTRY
AT MIRCHAI GALI CHOWK, PATNA CITY, BIHAR, INDIA, 800008

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN | PAN: AADCN6024B
& CIN/ LLP No. CIN: U21029BR2010PTCO015937

2. | Address of the registered office Mirchai Gali Chowk, Patna City,

Bihar, India, 800008
3. | URL of website https://share.google/jhyIXBWBPEr(
DbpLk

4. | Details of place where majority of fixed assets | E-1 , Industrial Area, Hajipur,
are located Vaishali, Bihar, PIN-84401

5. | Installed capacity of main products/ services | 9000 MT

6. | Quantity and value of main products/ services | Audited Sales in FY 2024-25: Rs
sold in last financial year 1151.08 Lakhs

7. | Number of employees/ workmen 35 (approx.)

8. | Further details including last available | All details are available at the office
financial statements (with schedules) of two | of the Resolution Professional and
years, lists of creditors are available at URL: | can be sought by sending mail at

cirp.narayani@gmail.com on
executing a confidential undertaking.

9. | Eligibility for resolution applicants under | Details can be obtained on request by
section 25(2)(h) of the Code is available at | mail to cirp.narayani@gmail.com
URL:

10. | Last date for receipt of expression of interest | 31-01-2026

11. | Date of issue of provisional list of prospective | 10-02-2026
resolution applicants

12. | Last date for submission of objections to | 15-02-2026
provisional list

13. | Date of issue of final list of prospective | 25-02-2026
resolution applicants

14. | Date of issue of information memorandum, | 02-03-2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans 01-04-2026

16. | Process email id to submit Expression of | cirp.narayani@gmail.com
Interest

17. | Details of the corporate debtor’s registration | Available
status as MSME

Rajnandan Kumar

IBBI/IPA-001/IP-P-02721/2022-2023/14161
Shibani Complex, 47 C Pottery Road, Kolkata — 700015

For Narayani Packaging Private Limite

Date: 16.01.2026 and Place: Kolkata
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SL. RELEVANT PARTICULARS
1. [Name ofthe corporate debtor along with PAN & NARAYANI PACKAGING PRIVATE LIMITED
CIN/LLP No. PAN:AADCN6024B
CIN: U21029BR2010PTC015937
2. |Address ofthe registered office Mirchai Gali Chowk, Patna City, Bihar, India, 800008
3. |URLofwebsite https://share.google/jhyIXBWBPEr0DbpLk
4. |Details of place where majority of fixed assets|E-1, Industrial Area, Hajipur, Vaishali, Bihar, PIN-84401
arelocated

Installed capacity of main products/ services

9000 MT

oo

Quantity and value of main products/ services
soldin last financial year

Audited Salesin FY 2024-25: Rs 1151.08 Lakhs

7. |Number ofemployees/ workmen

35 (approx.)

8. |Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

All details are available at the office of the
Resolution Professional and can be sought by
sending mail at cirp.narayani@gmail.com on
executing a confidential undertaking.

9. | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Details can be obtained on request by mail to
cirp.narayani@gmail.com

10. | Last date for receipt of expression of interest

31-01-2026

11. [Date of issue of provisional list of prospective
resolution applicants

10-02-2026

12. |Last date for submission of objections to

provisional list

15-02-2026

13. |Date of issue of final list of prospective

resolution applicants

25-02-2026

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution

plans to prospective resolution applicants

02-03-2026

15. Last date for submission of resolution plans

01-04-2026

16. | Process email id to submit Expression of Interest

cirp.narayani@gmail.com

17. | Details of the corporate debtor's registration

status as MSME

Available

Date: 16.01.2026
Place: Kolkata

Rajnandan Kumar
IBBI/IPA-001/IP-P-02721/2022-2023/14161

Shibani Complex, 47 C Pottery Road, Kolkata-700015

For Narayani Packaging Private Limite
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